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MINISTRY OF AGRICULTURE

(Department of Agriculture and Cooperation)
CORRIGENDUM

New Dethi, the 30th January, 2009

S.0. 374(E).—In the Notification of the Government
of India in the Ministry of Agriculture number S.0. 45(E)
published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) on 8th January, 2008, in para
1(1} for the year “2007" read “2008”.
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New Delhi, the 30th January, 2009

S.0. 375(E).—In the Notification of the Government
of India in the Ministry of Agriculture number
S.0. 46 (E) published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (i) on 8th January, 2008,
in para L(1) for the year “2007” read “2008™.
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CORRIGENDUM
New Delhi, the 30th January, 2009

5.0. 376(E).—In the Notification of the Government
of India in the Ministry of Agricuiture number
S.0. 47(E) published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii) on 8th January, 2008,
in para 1(1) for the year “2007” read “2008".
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